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Family Pemsion Benefits

+
Shri P. R. Chakraverti:
Shri P. K. Deo:
Shri Narasimha Reddy:
Shri Kapur Siagh:
Shri Subodh Hansda;
Shri Ram Harkh Yadav:
Shrd Murli Manohar:
Shri Onkar Lal Berwa:

Will the Minister of Finanece be
pleased to state:

(a) whether Government have de-
cided to double the pension benefits
payable to the families of the Central
Government civilian employees who
died in harness;
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(b) the specific conditions of pay-
ment of these enhanced benefits; and

(c) the period for which the en-
hanced rate will be made available
to the family of the deceased Govern-
ment servant?

The Deputy Minister in the Mimis-
try of Finance (Shri L. N, Mishra):
(a) to (c). Onders have recently been
issued, effective from 1-1-1966, that
when a civilian Government servant
with a service of not less than 7 years
dieg in harness, the family pension
admissible under the Family Pension
Scheme for Centra] Government Em-
ployces, 1964, will be doubled sub-
ject to a ceiling of half the basic pay
last drawn. The enhanced rates will
be payable for a period of 7 years
following the death of the Govern-
ment servant or till the normal age
of superannuation, had he remained
alive, whichever period is shorter.
Thereafter, normal family pension
will be admissible.
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Copy of the orders is laid on the
Table of the House [Placed in Lib-
rary. See No. LT-5879/66].

Shri P, R. Chakraverti: May I know
whether any preference for employ-
ment, housing accommodation or edu-
cational facilities will be given to the
children of those persons who die in
harness?

Shri L. N. Mishra: That is not the
point here. This question is about
pension only. So far as education
allowance is concerned, we have diffe-
rent rules about it.

Shrl A. P. Sharma: The hon. Deputy
Minister has said that pension will be
available for a period of seven years
or the usual age of retirement which-
ever is less. What is the basis for
this calculation in those cases where
the pemiod of retirement is more than
seven years?

Shri L. N. Mishra: We have taken
seven years keeping in view the
principle that the family of the.
deceased requires greater assistance
during the first few years of the death
of the breadwinner. That is the main
consideration.
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Shri U. M. Trivedi: On a point of
order, Sir, on the question that was
raised by Shri Kapur Singh. T have
great regard for his learning and
everything; so have I for yours aiso.
Shri Kapur Singh suggested that you
had agreed to the mesaning of “aiyash”
as being luxurious. That is not the

meaning. The word ‘Ayashi’ means,
addicted to plgasure, voluptuous;
sensual.ty and debauchery. That is the

meann
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Mr, Speaker: He might be having
enother dictionary. I did not agree.....

Shri U. M. Trivedi: I noted you did
not agree. But he told me that you
agree with it.

Mr. Speaker: I said at that moment
that aristocratic way of living in-
cluded doing certain things which
were objectionable.

Shri U. M. Trivedi: Is it objection-
able, what he raised?

Mr. Speaker: I think so, for us at
least.

Shri Kapur Singh:
word of the Arabic and not Urdu
language, the dictionary of which
latter language my friend has refer-
red to, and it has a derivative mean-
ing also. What I said was that the
original meaning of the word ‘Ayashi’
is aristocratic and Juxurious living.
‘Ayashi’ and ‘Ishrat’ are very respect-
able terms and Ishrat Hussain Khan
was the name of a Nawab of Lucknow.
If this wond were derogatory, ag is
being suggested, that would not be
the name ¢! the Nawab of Lucknow.
It is an Arabic-baseq word which
originally has a very respectable
meaning. But when it comes to Urdy,
when it falls into the hands of vul-
gars, it acquires a derivative mean-
ing which might not be respectable.

‘Ayashi’ is a
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Shortage of Doctors

*748. Shry Linga Reddy: Will the
Minister of Health and Family Plsn-
ning be pleased to refer to the reply
given to Unstarred Question NO.
1739 on the 2nd December, 1065 and
state:

(a) the up-to-dute efforts mede to

mest the shortage of doetorg to man
tie hespitals and heaith certres in

the country; and
(b) the number of health centres
and hospitals proposed to be started

MARCH 24, 1866 Written Answers

7482

in the country during the Fourth

Plan perfod?

The Minister of Health and Family
Planning): (Dr. Sushila Nayar): (a)
The State Governments have taken
varjous steps to meet the shortage of
doctors by offering them better scales
of pay and allowance, providing free
accommodation or house rent allow-
ance, employment of retired medical
officers, increasing the number of
medical colleges etc. The measures
taken by the States Governments/Ad-
ministrations in this connection are
contained in the statement which is
laid on the table of the Sabha [Placed
in Library, See No. LT-5880/66].

(b)y The target was to have one
primary health centre in each of the
Development Blocks by the end of the
Third Plan period. It is likely how-
ever that this target may not be
achieved with the result that some
primary health centres will have to
be established during the Fourth Plan
period also. The exact number of
such primary health centres that
would thus spill over into the Fourth
Plan is not known at present, but it
is expected to be in the neighbour-
hood of 500.

Information regarding the number
of hospitals proposed to be started in
the country during the Fourth Plan
period is not available and will have
to be obtained from the State Gov-
ernments. 60,000 beds are, however,
proposed to be added during the
Fourth Plan period. Details in this
connection are still to be worked
out.

Japamese Economic Mission

*7152. Shri D. C. Sharma:
Shri P. R, Chakraverti:
Shrimat{ Savitrl Nigam:
Shri Himatsingka:
Shri Rameshwar Tantia:
Shri Bibhuti Mishra:
Shri Yashpal Singh:
Shri Kishen Pattnayak:
Dr. Ram Manobhar Lohia;
Shri Madha Limaye:
Shri Bagri:





